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OPERATIkNG I

FORM G

FOR

INVITATION FOR EXPRESSION OF INTEREST

‘OMNIBAY PRIVATE LIMITED

N THE ONLINE GAMING INDUSTRY AT KOLKATA & MUMBAI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (lnsolveTcy Resolution Process for Corporate Persons) Regulations, 2016)

Name of the corporate debtor along | OMNIBAY PRIVATE LIMITED
with PAN & CIN/ LLP No. PAN: AADCO6729N :
‘ CIN: U74999WB2022FTC250839
2. Address of the registered office 401, 4TH FLOOR OF PREMISES
NO. 2, BARRETO LANE,
ESPLANADE, KOLKATA,
KOLKATA, WEST BENGAL,
INDIA, 700069
3. URL of|website Not Applicable
4, Details|of place where majority of No such known fixed assets are
fixed assets are located available
5. | Installed capacity of main products/ | Not Applicable
| services ‘ '
6. Quantity and value of main products/ | The Corporate debtor is not in
services sold in last financial year operations since 2024
7. Number of employees/ workmen Nil
8. Further details including last On request by e-mail to
available financial statements (with cirp.omnibay@gmail.com
schedules) of two years, lists of
creditors are available at URL: S
9. Eligibility for resolution applicants On request by e-mail to
| under section 25(2)(h) of the Code is | cirp.omnibay@gmail.com
‘available at URL: '
10. | Last date for receipt of expression of | 01.08.2026
interest
11. | Date offissue of provisional list of 11.08.2026
prospective resolution applicants
12. | Last date for submission of 16.08.2026
objections to provisional list
13. | Date of issue of final list of 26.08.2026
: | prospective resolution applicants \ '
~14. | Date of issue of information 31.08.2026
K | memorandum, evaluation matrix and

rofessional

Soape

)
nsolvency



>
\

| request

prospeg

for resolution plans to
tive resolution applicants

Last dat

resolution plans

e for submission of 30.09.2026

-16.

Process
\Express

s email id to submit cirp.omnibay@gmail.com
ion of Interest

17.

| Details
registration status as MSME

of the corporate debtor’s | Not known

Registration Nur

Date: 17.07.2026
Place: Kolkata

Podc

%
Signature of the Resolution Pr//.,\s '
nber of the Resolution Professional: IBBI/IPA-001/IP-P- 02498/2021-
2022/13872
; Reglstered Address of the Resolution Professional:
dar Court, 18, Rabindra Sarani Room No. 517, Gate No. 2, 5th Floor
Kolkata 700001

IP Registration No IBBI/IPA-001/IP-P-02498/2021-2022/13872

AFA Registration Vaiid iil: 31.712.2026
For Omnibay Private Limited

AFA No: AA1/13872/02/311226/108604
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1. |Name of the corporate debtor along with PAN
& CIN/LLP No.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
OMNIBAY PRIVATE LIMITED
OPERATING IN THE ONLINE GAMING INDUSTRY AT KOLKATA & MUMBAI
{Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

OMNIBAY PRIVATE LIMITED
PAN:AADCO6729N
CIN: U74999WB2022FTC250839

2. |Address ofthe registered office

401, 4TH FLOOR OF PREMISES NO. 2,
BARRETO LANE, ESPLANADE, KOLKATA,
WESTBENGAL, INDIA, 700069

3. |URLofwebsite

NotApplicable

4. | Details of place where majority of fixed assets
are located

No such known fixed assets are available

5. | Installed capacity of main products/ services

NotApplicable

6. | Quantity and value of main products/ services
soldin last financial year

The Corporate debtor is not in operations since
2024

7. |Numberof employees/ workmen

Nil

8. [Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

On request by e-mail to:
cirp.omnibay@gmail.com

9. |Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:

Onrequest by e-mail fo:
cirp.omnibay@gmail.com

10. |Lastdate forreceipt of expression of interest

01.08.2026

11. | Date of issue of provisional list of prospective
resolution applicants

11.08.2026

12. |Last date for submission of objections to
provisional list

16.08.2026

13. |Date of issue of final list of prospective
resolution applicants

26.08.2026

14. |Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

31.08.2026

15. |Lastdate for submission of resolution plans

30.09.2026

16. | Process email id to submit Expression of Interest

cirp.omnibay@gmail.com

17. | Details of the corporate debtor's registration
status as MSME

Not known

Date: 17.07.2026
Place: Kolkata

Signature of the Resolution Professional

Registration Number of the Resolution Professional: IBBI/IPA-001/IP-P-02498/2021-2022/13872
Registered Address of the Resolution Professional:

Poddar Court, 18, Rabindra Sarani Room No. 517, Gate No. 2, 5th Floor Kolkata 700001

IP Registration No IBBI/IPA-001/IP-P-02498/2021-2022/13872

AFA No: AA1/13872/02/311226/108604
AFA Registration Valid till: 31.12.2026
For Omnibay Private Limited
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
OMNIBAY PRIVATE LIMITED
OPERATING IN THE ONLINE GAMING INDUSTRY AT KOLKATA & MUMBAI
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along with PAN | OMNIBAY PRIVATE LIMITED

&CIN/LLP No. PAN:AADCO6729N

CIN: U74999WB2022FTC250839

2. |Address of the registered office 401, 4TH FLOOR OF PREMISES NO. 2,
BARRETO LANE, ESPLANADE, KOLKATA,
WESTBENGAL, INDIA, 700069

3. |URLofwebsite NotApplicable

4. |Details of place where majority of fixed assets | No such known fixed assets are available
arelocated

5. |Installed capacity of main products/ services | NotApplicable

6. |Quantity and value of main products/ services | The Corporate debtor is not in operations since
soldin last financial year 2024

7. |Number of employees/workmen Nil

8. |Further details including last available | Onrequestby e-mail to:
financial statements (with schedules) of two | cirp.omnibay@gmail.com
years, lists of creditors are available at URL:
9.  |Eligibility for resolution applicants under section | On request by e-mail to:
25(2)(h) of the Code is available at URL: cirp.omnibay@gmail.com
10. |Lastdate forreceipt of expression ofinterest |{01.08.2026

11. | Date of issue of provisional list of prospective | 11.08.2026

resolution applicants
12. |Last date for submission of objections to|16.08.2026
provisional list
13. |Date of issue of final list of prospective [26.08.2026
resolution applicants
14. |Date of issue of information memorandum, |31.08.2026
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Lastdate for submission of resolution plans | 30.09.2026

16. | Process email id to submit Expression of Interest | cirp.omnibay@gmail.com

17. | Details of the corporate debtor's registration | Not known
status as MSME

Signature of the Resolution Professional

Registration Number of the Resolution Professional: IBBI/IPA-001/IP-P-02498/2021-2022/13872
Registered Address of the Resolution Professional:

Poddar Court, 18, Rabindra Sarani Room No. 517, Gate No. 2, 5th Floor Kolkata 700001

IP Registration No IBBI/IPA-001/IP-P-02498/2021-2022/13872

AFA No: AA1/13872/02/311226/108604

Date: 17.07.2026 AFA Registration Valid till: 31.12.2026
Place: Kolkata For Omnibay Private Limited
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